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BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE BENCH AT 
CHENNAI 

 

ORIGINAL APPLICATION NO. 176  OF 2021 
 

IN THE MATTER OF 

Tribunal on its own motion-SUO MOTU Based on the  

News item published in Eenadu Telugu Newspaper, 

Andhra Pradesh, Krishna District,  

Amaravathi Edition, Dated: 15.07.2021,  

“Human Induced Bogs”                                                      . ...Applicant  

                                                              Versus  

 

1. Special Chief Secretary of Andhra Pradesh, 

   Department of Environment, Forest, Science and Technology,  

   4th Block, Ground Floor, room No. 268, A.P. Secretariat Office,  

    Velagapudi, Guntur, Andhra Pradesh – 522 237.  

     and 6 others                                 ...Respondents 

 

 

COUNTER AFFIDAVIT FILED BY THE 4thRESPONDENT 

 

DATE-14-09-2022 
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ADVOCATE 
STANDING COUNSEL FOR GOVERNMENT OF ANDHRA PRADESH  

A.P. POLLUTION CONTROL BOARD 
T.T.D. SUPREME COURT OF INDIA 

#S2, Royal Castle, 26, Gill Nagar Extension, Choolaimedu, Chennai – 600 094. 
Mobile: 98407 98460 / 63831 21322, Email: reddymadhuri09@gmail.com 

Counsel for 4th respondent 
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